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Mr. Speaker, The hon. Member is
giving information.
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Shri Shree Narayan Das: May 1
know whether the hon. Minister's
attention has been drawn to the fact
that in spite of the fact that some of the
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mills are going to be kept working a
large area of sugarcane crop will
remain standing and whether the hon.
Minister will take steps, in consulta-
tion with the State Governments con-
cerned, to see that the standing sugar- -
cane crop is completely crushed?

Shri A. P. Jain: The apprehension
of the hon. Member that any csne will
be left uncrushed is unfounded.
About 8 per cent. of the cane was left
in the flelds in Uttar Pradesh, and I
think about 8, 7 or 8 per cent. in Bihar.
Arrangements have been rmade either
to transfer that cane to other mills for
crushing or the mills themselves will
prolong the period of crushing. My
information is that almost all the mills
this year will close about the end of
the month and there will be no sugar-
cane lcft standing in the field.

Bombay-Kanya Kumari National
Highway

“157. Shri A. K. Gopalan: Will the
Minister of Transport and Communl-
cations be pleased to state:

(a) the progress so far made on
the Bombay-Kanya XKumar: National
Highway;

(b) whether it is a fact that the
construction of the bridge at Kariyan
Kodi has been suspended; and

(c) if so, the reason thereof?

The Minister of State in the Minis-
try of Transport and Communlicatiens
(Shri Raj Bahadur): (a) A statement
showing the progress on the Bombay
Kanya Kumari road which is not a
National Highway, is laid on the Table
of Lok Sabha. [See Appendix I, an-
nexure No. 41.]1

(b) and (c¢). The work was sus-
pended for some time for revising the
design of the bridge with a view to
overcome some foundation difficul-
ties which came to light during execu- -
tion. The work has since been re-
started.

12 00 hrs.

Shri A. K. Gopalan: Mz;y 1 know
when the work will be restarted as
far as this bridge is concerned?
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Bhri Raj} Bahadar: The work has
been re-started.

Mr. Speaker: The Question Hour
is over.

SHORT NOTICE QUESTION

Steps to prevent spread of Influenza
to India.

1
Shri V., P. Nayar:
8. N. Q. No. 3. Shri Easwara Iyer:
Will the Minister of Health be pleas-
ed to state:

(a) whether it is a fact that Influ-
enza is raging in an epidemic form in
Singapore and Malaya;

(b) whether adequate steps have
been taken by the Government of
India to prevent the spread of infec-
tion to India, through the passengers
tYom the regions of the epidemic; and

(c) if so, the steps taken in the mat-
ter?

The Minister of Health (Shri
Karmarkar): (a) Influenza is in an
epidemic form in Singapore and
Malaya.

(b) and (c). The Government of
India have taken steps to prevent the
entry of infection to India. The steps
taken are as follows:—

1. The Directors of Health Services
in the States were alerted and asked
to take necessary measures to deal
with influenza cases.

2. Officers were deputed to Bom-
bay, Calcutta and :Madras to study the
situation in ports and to act in close
liaison with the State authorities to
prevent the entry and spread of the
disease.

3. All airport and seaport health
authorities were ordered to quaran-
tine and isolate passengers arriving
from abroad and who were suffering
from influenza. Pussengers not suf-
fering from the disease were to be
glven surveillance forms and asked to
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report to the nearest medical autho-
rity for a period of five days after
entry into India. The names of the
passengers with ,their addresses were
also ordered to be sent to the nearest
medical authorities.

4. Influenza has been declared as an
infectious disease under the Indian
Port Health and the Indian (Aircraft)
Public Health Rules.

5. One ship from Singapore, S. S.
Rajula, with about 1,600 passengers
and 200 crew arrived in Madras at
1 AmM. on the 16th May 1857. The
Government of India have taken steps
to place this ship under quarantine
and to prevent its entry into Madras
Port. 44 cases of active influenza
were on board the ship on its arrival.
A team of 30 medical officersand 70
other health personnel totalling about
100 people boarded the ship immediate-
1y after its arrival and rendered all
medical assistance. Measures for treat-
ing cases and isolating them on board
the ship have been taken, Steps have
also been taken to supply the passen-
gers with food and water.

6. Arrangements have been rmade
for the evacuation of cases which are
acutely ill and which require special
attention not available on board the
ship.

7. Arrangements have been made
with the Pasteur Institute, Coonoor, to
isolate the virus from the infected
cases in India and possible steps have
been taken for producing on a small
scale a vaccine against the actual
virus. It is estimated that it will take
about four weeks to produce about
1,000 doses of influenza vaccine from
this strain of virus.

I should also like to add, to bring
the information up-to-date, that we
have received a report as of yester-
day that the position after 19th May,
1857 was that about 79 cases of influ-
enza were on board the ship, that 17
new cases occurred on 18th May and
that three doctors and seven nurses
of the medical team who went to
render medical aid have also contact-
ed the disease. Arrangements have





